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(b) ¥ s0, the reaction of the Government
there 1o alongwith the action taken in this
regard ?

THE MINISTER F STATE OF THE
MINISTRYOF PARLIAMENTARYAFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) The All Bodo Students’ Union
and the Bodo Peoples’ Action Committee
have been demanding for sometime a sepa-
rate State to be carved out of Assam.

(b) The Government of india have ap-
pointed a Three-Member Experts’ Commit-
teetodeterminethe areasof Bodos andcther
plainstribals and make recommendations as
to the autonomy-Legislative, Administrative
Financial that can be given to them.
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5753. SHRI DILEEP SINGH BRURIA:
Will the minister of WATER RESOURCES
be pleased o state:

{a) whether apanel of experts which met
atMadras recently , prepared areportiavour-
ing the linking of important rivers in the
Southern States to meet the irrigation needs
ofthose states and also to tackle the problem
of floods; and

(b) i so, the details of that report and the
reaction of the Union Government thereto ?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDHYACHARAN
SHUKLA): (a) Recently there has been a
press repoit that lirigation Experts in Tamil
Nadu have submitted a Technical Notelothe
State Chief Minister, envisaging inter-aliathe
linkage of Godavari with Krishna. However,
noproposalorrequestinthisregardhasbeen
received from the State Government.
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(b) Linkage of Godavari with Krishna is
already envisaged in the peninsular Rivers

'Development Component of the National

Perspectives for Water Resources Develop-
mentformulated bythe Governmentforinter-
basin transfer of water from surplus to water
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Loss of Revenue due to incorrect
Fixation of permit fee and Non-Fixation
of Parking Charges

5754. SHRI ARJUN SINGH YADAV:
Will the Minister of HOME AFFAIR
pleased to state:

(a) the action taken on the observation
of the Comptrolier and Auditor General
contained in paras 42 and 43 of his report for
the year ending 31 March,1990 (No. 3 of
1991) regarding loss of revenue due to
incorrect fixation of permit fee and loss of
revenue due to non-realisation of parking
charges;

(b) whether the official involved have
been identified and broughi to book;

(c)whetherthereis any proposalto carry
outhundredpercentcheckofthefeescharged
ontemporary licence and to recoverthe short
charges from the transporters; and

(d) the steps taken to tone up the func-
tioning of the State Transport Authority and
the Directorate of Transport ?

THE MINISTER OF STATE IN THE
MINISTRYOFPARLIAMENTARYAFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) to (d) The information is baing
collected and will be laid on the Table of the
House.



